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Members of the Standing Coordination Committee to consider iasius pertaining to co

ordination between banks and term lending institutions on an on-going bans.
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i. Dr. K . S. Krishnaswamy, Deputy Governor, Reserve Bank of India . . . Chairman

а. Shri M . R . Shroff, Additional Secretary, Ministry of Finance, Department of
Economic Affairs, (Banking Division), New D e l h i ........................................Member

3. Shri G. V. Rama Krishna, Additional Secretary, Ministry of Industry, Mew Delhi

4. Shri M . ft . B. Punja, Executive Director, Industrial Development Bank of India,
B o m b a y ............................................................................................................. „

5. Shri P. C.D .N am biar, Chairman, State Bank of India, Bombay . . .  „

б. Shri R . C. Shah, Chainnan, Bank ofBaroda, Bombay .  .  .  .  » N

7. Shri C . E. Kamath, Chairman, Canara Bank, Bangalore. ,  ,  ,  u

8. ShriR . V . Raman, Chairman, Industrial Reconstructon Corporation o f India,
C a l c u t t a ............................................................................................................. .............

9. Shri S. K .  Datta, Chainnan, West Bengal Financial Corporation, Calcutta . „

10. Shri A . K . Bhuchar, Chief Officer, Department of Banking Operations &  Develop
ment, Reserve Bank oflndia, B o m b a y ........................................................................

11. Kum. N. K . Ambegaokar, Adviser, Credit Planning &  Banking Development Cell,
Reserve Bank oflndia, Bombay. • • • • • • • •  m

JL 13. Dr. N. A. Majumdar, Adviser, Economic Deppartment, Reserve Bank oflndia,
B o m b a y * ............................................................................................................. ............

13. Shri K . B. Chore, Additional Chief Officer, Department of Banking Operations
&  Development, Reserve Bank of India, B o m b a y . ..................................... ............
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2783. DR. VASANT KUMAR PAN
DIT: Witt the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state:

(a) whether it is a fact that ICAA 
(International Civil Air Ports Amo- 
ciation) is considering a proposal to 
set up a new Committee tor Asia 
under the Chairmanship at India 
(lAAI-Intemational Airports Autho
rity  India) lor development ot 
civfl aviation and air port construc
tion;

(>b) whether such a resolution was 
passed in the l«h  Annual Congraas 
of ICAA in South America during 
November, 1978 (last week); and

(c) if so, the decision taken by; 
IAAI in this respect and the ohjes 
tives to be served thMabgrf

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHBI PU- 
RUSHQTTAM KAUSHIK): (a) Inter
national Civil Airports Association baa 
a proposal under consideration to set 
up an Asian Regional office with its 
Headquarters in New Delhi.

(b) No, Sir.

(c) Doeg not arise.




